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Annasahid Shinde): (a) to (¢). The Subsidy on Food Suppiied to Madras
information, is being collected and will

be placed on the Table of the Sebha 1814. Shri Sidheshwar Prasad:

n due couree. Shrimati Savitei Shyam:

‘Will the Minister of Food and Agri-
Rice from Burms culture be pleased to state:

1612. Shrimati Jyotsns Chanda: (a) whether it is a fact that the
Will the Minister of Food and Agri- Mud?u Government have demanded
culture be pleased to state: subsidy on food;

(a) whether it is a fact that due (b) if s0, what is the reaction of
to Port Workery strike at Visakha- Government thereto; and
patnam and delays in the shipment of i
rice from Burma, Government have (c) whether any subsidy on food is
beem forced to cut down promised D¢iDS given to any State?
supplies to several States; and

‘The ‘Minister of State in the Minjs-
(D) if so0, which are those States?

The Minister of Stale in the Minls- Annasahib Shinde): (a) No, Sir.

ture,
Development and Cooperation (Shri (b) Does not garise.
Asnambhid Shinde): (a) Yes, Sir.

. (c) The Central Government iss
(b) Orima, West Bengal, other g of the foodgrains from its sw:::
s‘:t: in the eastern reglon and 1, gierent State Governments at
a. subsidised rates. The Central sub-
sidy is thus built-in in the issue prices.
In Undeveloped ; Apart from this, no other subsidy on

food is being given to any State.
1613, Shrimati Jyotsna Chandia: Will

Developmant Cemacll of Sugar
(a) whether Government propose to
set up sugar mills in the undeveloped

1618, Pandey:
areas during the Fourth Plan; and :::::.'n»: ’
(b) if 0, in which Statest ot 7, 1 Sash Deo:

The Minister of State in the Minis-
fry of Food Agriculture, Community
Develogmont and Cooperation (Shri
Anmasehib Shiade): (a) and (b). (a) whether a meeting of Develop-
Letters of lnt.ent/licencu have been ment Council of Sugar Industry was
lssoed to parties in cooperative and peid on the 12th May. 1067; and
private sectors for setting up during

the Fourth Plan, 20 new sugar fac- {b) if so, the decisions taken at the
tories (18 a2 growers cooperatives) in  meeting?
the States of Maharashirs, Gujrat,
Mysore, Madras, Andhrs Pradesh
Madhys

Prodesh, ,
Prodesh, Orisse o0d Assam. Thest Deveolopment and Cospmration (Shri
mills will come up in the rural areas. Anmamabib Shinde): (a) Yes, Sir.

Will the Minister of Food and Agri-
culture be pleased to state:

The Minister of State in the Minis-
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(b) The Development Council for
the Sugar Industry reviewed the
action taken on its previous recom-
mendations, approved the annual
reports and moted the progress of
licensing of additional capacity in the
sugar industry. It also approved the
sugar standards for 1966-67 and con-
sidereq the progress reports on
research schemes undertaken on the
recommendation of the Council.

The Council also discussed measures
for increasing sugar production. These
included suggestions for de-control or
partial decontrol of sugar, regula-
tory measures on gur and khandsari
removal of disparity in excise duty
Detween sugar and khandsari. Allot-
ment of a special quota of fertilisers
dor sugarcane was suggested provided
the farmers receiving such gllotment
supplied at least 75 per cent of itheir
production to sugar factories, As
regards cane development, it was sug-
gested that factory owners should ini-
tiate schemes under which the fac-
tory, the cane grower and the State
‘Government should jointly make an
effort to bring forth concrete results
in the matter of yield and guality
particularly in U.P. and Bihar.

‘Motels on Agra-Bombay Highway

161¢6. Shri K. N. Pandey: Will the
Minister of Tourism and Civil Avia-
tiom be pleased to state:

(a) whether there is any proposal
to construct motels on Agra.-Bombay
National Highway; and

(b) if so, the places where these
motels will be constructed?

The Minister of Tourism and Civil
Aviation (Dr. Karan Bingh): (a) and
<b). The India Tourism Development
Corporation, a public sector under-
taking, haz plans to construct motels
on Agra-Bombaey National Highway.
“The details are belng worked out.
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Ceiling on prices of Agricultural Coemn-
modities

1618. S8hri M, Amersey: Will the
Minister of Food and Agriculture be
pleased to state what are the agri-
cultural commodities which are under
statutory price control with a ceiling
on prices?

The Minister of State in the Minls-
try of Food, Agriculture, y
Development and Cooperation (Shri
Anpasshib Shinde): Informstion
being collected and will be iaid on the
Table of the Sabha.





